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Fair Price Shop, in West Bengal

2554 SHRI SUDHAKAR PANDEY:
SHRI PRASSNJIT BABMAN:

Wffl the Minister of CIVIL SUP-
PLIES be pleased 10 state:

(a) the number of fair price shops
opened so far in each district of West
Bengal with locations thereof; and

(b) the number cf fair price shops
iikely to be opened ill over the coun-
\try including each of the districts of West
Bengal in the remaining three years of
the Sixt i Five Year Plan period?

THE DEPUTY MINISTER IN THE
MINISTRIES OF AGRICULTURE
AND RURAL DEVELOPMENT (MISS
KAMLA KUMARI : (a) The information
is being cc Uected from the Government
of We..;t Bengal, and the tame will be
laid on the Table of the House.

(b) Under the revised 20-Point
Programme, it is proposed to open about
«W>,000 more fair-price shops in

the country by the end of the year 1982-
83, the break-up to depend on the
specific requirements of and coverage
decided by each State/Union Territory. It
is not possible at this stage to precisely
assess the number of shops to be opened
in the remaining years of the Sixth Five-
Year Plan period.

Area under High Yielding Varieties
Programme

2555. SHRI SUDHAKAR PANDEY:
SHRI PRASENJIT BARMAN:

Will the Minister of AGRICULTURE
be pleased to state:

(a) the area covered under high
yielding varieties programme so far in
each of the districts of West Bengal; and

(b) the area likely to be covered
under high yielding varieties programme
all over the country along-with each of
the districts of West Bengal in the
remaining three year* of the Sixth Five
Year Plan period*



